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tute a central pool of technical 
teachers has sinCe been finalised; and 

(b) if so, the broad features there-
of? 

The MiD .. ter of Education 
M. C. Charta): (a) and (b). 
scheme is being reformulated. 

(Shrl 
The 

De¥elo,pllleDt of _ arollDd DeIhJ 

r Shrl Dh11leshwar Meeaa: 
2111. i 8hrl Ra_haIldra Ulaka: 

l Shrl Shiv Cbaraa Gupta: 

Will the Minister of BOIIIe Malrs 
be pleased to refer to the reply given 
to Starred Question No. 950 Oll the 
8th April, 1964 and state: 

(a) whether the question of set-
ting up an authority to ensure co-
ordinated development of areas 
around Delhi situated in Punjab and 
Uttar Pradesh has since been 
examined; and 

(b) if so, the results th~reof? 

The Deputy MinIster In the Mlnla-
try of Home Atralrs (Sbrl L. N. 
Mull1'a): (a) and (b). The matter 
is 8tm under examination. 

ae~loD8l TeehDlcal Teacbers' Tralnln~ 
lastltntes 

218. J Sbri Dbulesbwar Meena: 
l Sbri Ramachandra U1alI:a: 

Will the Minister of Ed-uon be 
pleued to refer to the reply /fIven 
to Starred Question No. 1240 on the 
29th AIU'lI, 19M and state: 

(a) the la teat prolresa made SO far 
in regard to the proposal to set UP 
Regional Technical Teachers' Training 
Institutes; and 

(b) when the construction ot these 
institutes will be completed? 

The Mbllster of Edncation (Sbrl 
M. C. Obade): (a) Principals tor 
the Regional Institutes are being 
selected and preliminary proj',et 
details are beine fomulated. 

(b) The Institutes will start as 
soon as the necessary instructional 
facLilies have been organised. 

Pay -Scale of Teachers In VDio.D 
Territories 

231. Shri ~ KeIshInc: Will 
the Minister of KclDeat.lon be pleaaed 
to state: 

(a) whether the Union Education 
Ministry held ru.cussion with the 
representatives of the Education 
Department of the Union Territories 
in order to examine the feasibility of 
introducing uniform scales of pay for 
teachers in the Union Terrltoriel; 

(b) if so, whether any final decision 
has been taken; and 

(c) if not, the reason therefor? 

The MinIster of Education (Shri 
M. C. Charla): (a) Yes, Sir. The 
matter was discussed with represe,,-
tatives of Himachal Pradem, Manl· 
pur, Tripura and Delhi. 

(b) No, Sir. 

(c) The suggestiolll made at the 
discussion are under examinatioD. 

Colle~es In Punjab 

212. 8hrI DalJlt SlD&'h: Will the 
Minister of Ed_Iton be pleased to 
.tate: 

(a) whether the Punjab State 
Government have asked for provid-
ing facilities in the existing colleles 
and for opening new colleges; and 

(b) if so, whether the request has 
since been considered by the Stand-
ing Committee of the Central Ad-
visory Board ,,1 Education and if so, 
with what reeultT 

TIle IlInIster 01 Ed_ItOil (81lr1 
II. C. ~Ia): <a) Yes, Sir. The 
.Unlveraity Grants Commli8i()n has 
sanctioned In 1962 the ,rants ad-
missible for the development of 
existing colle,es. No grant is sanc-
tioned by the Commiulon for the 
establishment of new colleces. 

(b) Does not arille. 




